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recmUment to two Corps viz. the 
Army Ordnance Corps and the Army 
Medical Corps.
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C itizens  A rm y

*̂ 768. Shrimati Ila Palchoudhury:
Win Ihe Minister of Defence be pleas- 
eil to state:

(a) whether there is any proposal to 
establish a Citizens’ Army; and

(b) if so, what will be its set-up and 
when it is likely to come into beiniJ?

The Deputy Minister of Defence 
(Sardar Majithia): (a) Apart from
the Territorial Army, there is at pre
sent no proposal to establish a fresh 
citizens* army. It has however been 
decided to organise a National Volun
teer Force, the object of which is to get 
people interested jin national service 
and inculcate in them a sense of dis
cipline and self-reliance. Since the 
members of this organisation will not 
Kave a liability for military service, it 
w.UI not be a regular armed force rais
ed for the defence of the country.

(b) Broadly speaking, persons be
tween the ages of 18 and 40 years will 
be eligible to join the N.V.P. Training 
will be imparted for 30 days in camp* 
to be set up at suitable places. About

200 camps, each designed to train 500 
persons, are to be set up annually for 
this purpose ana about five lakh per
sons are to be given elementary mili
tary trainini? during the next five 
years. Some camps are expected to be 
opened in May, 1955.

S ingle T eacher S chools

*771. Shri Veeraswamy: Will the
Minister of Education be pleased to
state.

(a) the number of Single Teacher 
Schools started in Madras State so far; 
and

(b) the number of Scheduled Caste 
candidates appointed as teachers in 
those schools?

The Minister of Education and Na
tural Resources and Seientiilc Re
search (Maulana Aoad): (a) and (b).
The (uiestior̂ s concern the State Oov-. 
ernment of Madras.

GovERNMnNT Shrvants Conduct 
R ules

*780. Th. Lakshman Singh Charak:
Will the Minister of Heme Aifairs be 
pleased to refer to the reply given to 
unstarred question No. 337 on the 25th 
November, 1954 and state whether the 
Government Servants Conduct Rules 
for all the employees of the Govern
ment of India other than the services 
under the I.A.S. Rules have since been 
framed?

The Deputy AQnIster of Home 
Affairs (Shri Datar): Yes. A copy of the 
Central Civil sA^ices (Conduct) Rules
1955, is placed on the Table [Placed in
the Library See No. S-72/55.]

4 ?snik

♦ n jw v ftri: wfifm
WWW •nhw ^
^  ^  f^ i

v h iv f ^  ^  ?!W  ^  TO
5rnr iti




